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MR DEPUTY-SPEAKER You can
continue on Monday

1530 hrs

COMMITTEE ON PRIVATE MEM-
EERS’ BILLS AND RESOLUTIONS

THIRTY-NINTH REPORT

SHRI BANAMALI BABU (Sambal-
pur} I beg to move

*That this House do agiee with
the Thirty-minth Report of the
Coummittee on Private Members’
Bills and Resolutions presented to
the House on the 9th Apmnl, 1974

MR DEPUTY-SPEAKER The
question 18
‘That this House do agree with
the Thirty-ninth Report of the Com-
mittee on Private Members’ Bulls and
Resolutions presented to the House
on the 9th April, 1974™

The motion was adopted.

1530} brs

RESOLUTION RE POLICY REGARD-
ING PRICES AND AGRICULTURAL
PRODUCTION—contd

MR DEPUTY-SPEAKER The
House will now take up further dis-
cussion of the following Resolution
moved by Shr1i Madhu Limaye on
the 15th March, 1974'—

‘This House 13 of opinion that the
Covernment should re-cast 1ts
pchey with regard to price  and
agricultural production in such a
way that—

(a) essential articles of con-
sumption sell at 1} times the cost
of production, including transport
charges taxes and profits,
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(b) there shall prevaul parity
between the prices of industrial
goods and agricultural produce;

(¢) fluctuatiens 1n  foodgrains

prices of more than 15 per cent shall
not be permitted;

(d) the Government shall take
the responsibility of purchasing
cotton, sugarcane, raw jule, food-
gians and other produce at sup-
port prices which may take into
account the cost of production plus
a reasonable margin for the farmers;

(e) electricity rate per umt for
agricultural purposes shall not be
more than ten paise, and

(f) fertilizers shall be made
available to the Kisans with land-
holdings of less than ten acres at
subsidised rates and the irngation
rates shall be reduced by 25 per
cer't "

Altogether, 4 hours were allotteq and
2 hourshave already been taken and
the balance available 1s 2 hours Shn
R R Sharma was on his legs on the
last occasion He is not here today
Any other hon Membe: wants to
speak?

SHRI B K DASCHOWDHARY
(Cooch-Behar) 1 would hke to
speak The resolution deals with
very important aspects of policy
There 18 no denying the fact that all
of us are very much concerned about
the high prices of essential commuodi-
ties and the present economuc situa-
tion 1n the country

1632 hrs.

Sur1 NiwaL Kismore SINHA IN TBE
HAIR]

As 1 sad, this resolution covers
almost all the items which are very
much required by the people in the
name of essential commodities and
essential items But before I speak
on the resolution proper, I would just
mention oneortwo words On the
face of 1it, it appears from the reso-
lution that we should increase the
prices to the extent of 1} times of
the cost of production, keeping 1
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view of the cost of marketing and
other things I feel that this 13 too much
on the high side The basic spirit be-
hind this resolution ig that the prices
of agricultural commodities and other
essential commodities should be so
fixed that there will not be any scope
for manmpulation 1n the matter of
prices, and Government must have
their own pricang policy Tp this
extent this resolution 1s really worth
considering

One of the reasons for the commo-
tiop 1n the body pohitic today that we
are seeing m society today 1s the fact
that the poor people are the most
haid-hit, as we often times discuss
here and the one reason which 1s ad-
vanced for this 15 the high prices of
essential commodities including agri-
cultural produce

Knowing full well that a laige sec-
tion of the population, nearly T0 per
cent are depending on then own
agricultural products the first thing
that should be considered 1 that the
prices of these products should be so
regulaied that the pool people and
the farmers aie nut haid hit in the
process of growing their pinduce 1n
various forms and vaneties But
what do we find” Under the pleg of
market mechanism, and 1n the
absen~e of any consistent policy it
has become very difficult to have a
cumprehensive pricing pohcy

1 would like to quote in this con-
nection from para 1112 at page 16 of
Part IT of the Draft Fifth Five Yeal
Plan It says

“The policy governing agricultural
prices if piopsed to be carefully
designed In designing this policy
two main considerations are intend-
ed o be pomtedly kept in view "

‘Firatly, while price policy 18 Te-
cognised as havmg a role an provid-
ing incentive for sustained and
higher production, it can be effective
essentially as a complementary
measure to other programmes for
increasing the agricultural pre-
«uctien, Secondly a discriminsting

Agricultural
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mampulation of mtercrop price re-
lationship can help to imduce the
farmers to plan the production of
different crops in lLine with t{ne
estimated demand The price policy
has 1o be particularly tailored with
care in respect of such crops as to
have too high supply elasticity’
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The spiit of the Plan documcit
which after careful consideration the
Planning Commission the hon Mem-
bers and the hon Minsters too have
adopted 1s nothing counter to ror
agamst the spirit of the Resolution
moved by my hon filend

B0 what should be the positica?
The pricing policy should be suct o
to take into account two pomnis tlera
may not be over supply and thcre
must be a direct relation between tie
cost of production of agricultural com-
modities and the prices of other essen~
tial commodities But as g maiter [
fact we find 1In some case, that t 15
1elationship 18 not there, nor main-
tained by the pricang policy of tne
Government

Here I would like to bimg to vou~
notice the effect of lower pirces [ur
Jute and how 1t has adveisely affe.t-
ed the Jute growers Jute is gne of
the most importiant items of our ex-
poit which gives us the largest share
of the foieign exchange earning But
I find that the Jute growers have
been doomed for a few decades to-
Jether Nowhere has the spint of t'e
Resolution been observed m regard to
this commodily 1 would be happie; it
in future unde; the leadeiship direc-
tion and guidance of the hon Plann ng
Minuster the new pricing polhiey 1s s
formulated as to bear a relatipn bet-
ween the cost of porduction of agri-
rultural commodities and the cost of
othe; essential commodities

We find a certal, commotion now -a-
days in the rural meas We find that
whatever the farmers and growers
produce after seling them the jield
therefrom is not enough for them to
purchase the pgther eassential commo-
dities they require for their Hvelihood
in regard to the everyday necessities
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of life. ‘This conclusively proves that
the value of their produce is not com-
mensurate with the market price. As
a result, what happens?! Even after
workmng for months and months to-
gether, for years and years together,
they are not in a position to make both
ends meet. They always remain in
debt. By and by they have had to
part with their properties, their land,
their cow, their everything. Thig is
the basic reason why we find today
that the poor are really getting poorer.

We have gone through some of the
recent recommendationg of the Agri-
cultural Prices Commission. But I
must categorically say that the stand-
ard maintained by the Agricultural
Prices Commission in the matter of
fixing prices of agricultural cammodi-
ties, perticularly, wheat, cotton and
Jute is different from what it should
have been. 1 would quote from the
Report submitted by the Agricultural
Priceg Commission on price policy for
raw cotton for the 1972-73 season,
page 11, paragraph 18:

“For 1971-72, the Commission had
recommended a minimum support
price of Rs. 326 per quintal for lint
of 820-F variety. On the basis of
the ratio of lint to kapas prices
varying from 2.1:1 to 2.5:1, the cor-
responding prices for kapas would
range between Rs. 130 and Rs. 156
per quintal yielding an average of
Rs. 142 per quintal”.

“The average price, it would be seen,
is comfortably above the cost of
production.” But in the case of Jute,
unfortunately, the Commission could
not find out any conclusion ag to what
is really the cost of production, And
most mysteriously, they have men-
tioned that ag there are difficulties to
find out the per capita cost of produc-
tion of jute, they have just assessed
the cost considering the last year's
price, giving a certain margin. Even
in thelr own admission—] quote from
pPage 3 of the Report on the price
policy for jute for the year 1872-73
season—"“the index mnumber of the
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wholesale price of jute dropped by
13.5 per cent from 86.1 in April, 1971
(o 135.2 in August 1971, Heavy rains
and the congequent floods in Assam,
Bihar, Orissa West Bengal, further
accentuated the fall in prices. Being
unable to save it from floodwater and
also fearing g further fall in prices,
the [armers were eager to sell their
crop.” Then they say that “the index
number of the wholesale price regis-
1ered a further decline from 1352 in
August to 1178 in November, 19H.
And having considered this steady fall
from month to month, up to the month
of November 1971, they had concluded
that even with a little margin in the
absence of any particular cost struc-
ture will satisfy the jute growers at
the price fixed up at Rs. 115 per quin-
tal. Of course, we do not agree with
the report. Thanks to the Govern-
ment—though not very much—with
qualified thanks, I must say—they
have increased the price at a very late
stage from Rs. 115 per quintal ¢o
Rs. 157.60 per quintal at the mill gate
at Calcutta. Now, there is a difference
between the price at mill gate in Cal-
cutta and the actual price in the
primary market. As you know, Sir,
coming from one of the jute-growing
area, the mill gate price in Calcutta
and the primary market price, there
is a large difference. The hon. Mini-
ster in his report, as has been received
from the officials, said that there will
hardly be 10 to 12 per cent difference.
But, as a matter of fact, the differences
ranges from 35 to 55 per cent or even
60 per cent in some cases. What is
really the price even this year re-
ceived by the jute growers iIm the
interior parts of Bihar, your State?
I was told by my friend, Mr. Md.
Jamilurrahman the other day, that
even in thig year the prices went
down to an extent of nearly Rs. 27
per maund whereas according to your
own price, whatever rate you have
fixed Ks. 157.60 per quintal at Calcutta
with 10 to 12 per cent or even 15 per
cent—taking into account the charges
for transportation and other things—
even according to that eate, pér maund
it ought to have been to the extent of
nearly Rs. 80 to 70,
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MR. CHAIRMAN: That happens
when the JCI' stops purchasing. Can
you throw some light on the activities
of the JCI?

SHR B. K. DASCHOWDHURY:
Thank you. I am happy that you are
also showing adequate interest in this.
Before coming to the part played by
the JCI ag they had stopped purchas-
ing—, I will say a few words about
the price policy. This is what they
quoted from the latest report for the
year 1972-73 of the price policy, fixed
by the Agricultural Prices Commission
for the commodity of jute. What is
the latest report? It is very shocking.
On page 88 of the latest economic
survey, the figures are given, In
December 1972 the wholesale index
of prices of raw jute stood at 163; in
December 1973 it came down to 123.
The index number of cotton rose Trom
187 in December 1872 to 264 in Détem-
ber 1973; gimilarly the index number
of edible oils rose from 248 in Decem-
ber 1972 to 348 in December 1873. The
prices of all essential commodities had
gone up by nearly 60 per cent or 80
to 80 per cent while in the case of raw
jute it hag fallen from 183 to 123. You
rightly pointed out that it was the
duty of Jute Corporation of India to
arrest the price fall by giving at least
minimum price of Rs. 157.60 per
quintal. But they did not do that.

Replying to the demands for grants
of his Ministry, the hon. Commerce
Minister said that with some {rouble
and great difficulty it was only in
Nevember or December that some
moneys could be released the
Reserve Bank of %:tdh He d:g not
say in these words; but this is the
impression. I have gathereq from
what he spoke. I am pot imputing
any motive to any persom, but pro-
hably at the initial stages the officials
of the JCI had some understanding
with jute barons: they did not go to
the market at the right time and the
lute growers suffered. Later on when
we raised the issus hers on several
occasiong and the JCI was instructed
to go t~ the primary market and open
more and more centres and give im-
mediate relief t, the jute growers, the
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JCI pleaded that they had no money.
From what I could understand from
the hon. Minister and also some offi-
clals of the JCI it seems that the JCI
has got a programme of opening more
100 branches in jute growing areas in
Tripura, Manipur, Beangal, Bihar,
Assam, Orissa and U.P. Even today
we hear 0. How long time are they
going to take to implement this? Why
are they not making up their minds
about opening purchasing centres and
giving relief to the people?

In our country the jute industry
has got a tradition of more than 100
years. On g number of occasions they
have decided what should be the price
of jute? Everyone knows that there
is parity between paddy price and
jute price in the ratio of 3:1. The
Bengal Land Revenue Commission
headed by Sir Francig Floud investi-
gated into the question: what should
be the jute parity between jute and
paddy prices and came to the follow-
ing conelusion: “If the price of jute
were to remain at Rs. 7 or 8 per maund
and the price of paddy about two
rupees angd eight annas per maund...
-"--nobody ecould think of it now———
“we think there should be litile com-
plaint from the agriculturist commu-~
nity in regard to the price of jute.”
The Flood Commission made this re-
port in 1840 and said the parity was
thus found to be, three maund of
paddy is equal to one maund of jute,
The price being those at the primary
level and that is the price the farmer
should get. That was known to all
But, Sir, since Independence we have
seen that the entire structure in re-
gard to the price policy of jute has
been changed from time to time.
Now, it was said that jute is a eom-
modity which is not consumed in the
country. Whatever that we manufact-
ure out of jute, should be exparted.
It must enter into competition in
export market and in the internation
market. Very good. But,
one aspect. The jute grow
poor jute growers, who are
a larger forelgn exchange to
tent of - nearly Rs. 300
condition, their per ca
production and all these

i
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considered. But, at the same time,
priceg of jute goods and commodities
must bear a relation to the price in
the international market. Having
said so, how 18 it possible on the part
of the Government to 1mpose more and
more restrictions on export or in other
words to earn more foreign exchange
and tell the poor jute growers that’
here 15 the money; out of thie Gov-
renment may impose certain duties
known as export duty’. It ranges
from Rs 80 to Rs 1500 on various
commodities in a graded level, During
last year, the export duty on
carpet backing was released to a
certain extent and it was expected
that bacause of this reliey given, the
Jute goods will become competitive
abroad and 1m return the mill-owners
may be in a position to purchase jute
evep at g higher rate But, this year,
though the jute growers are not getting
the proper price, the policy has been
completely reversed and export duty
hus been re-imposed.

But Sir, we do not find the same
standard in the policy in regard to
cotton Hon Minister knows it very
well. Cotton growers, particularly in
the western areag like Maharashira,
Gujarat, Rajasthan and Punjab and
to an extent, may be Haryana too, are
mostly favoured. 1 am happy that
the cotton growersg at least are being
given their remuneration; their fair
price. They have been given a fuir
deal, I am happy But, I am not happy
at all.., !'

SHRI MADHU LIMAYE (Banka):
Ever, cotion growers have not got a
fair deal

SHRI B K DASCHOWDHURY:
Well, prices of cotton have gone up to
a large extent If more prices are
to be gven, 1 do not mind What I
would like to say is, the same stand-
ard should be followed in jute also.
Despite the fact that cotton pricee are
gomg up higher and higher, from day
to day, from year to year, prices of
cotton or raw cotton have also been
fixed at a very higher rate.

But, hare we find, 8ir, knowing
fully well that prices of jute and raw
jute are coming down smd down and
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the poor growers are hard hit, yet
the Government seemg to be un-ner-
ved on the plea that they dp not have
a particular cost structure and per
capita cost of production and they are
not 1n a position to fix the price of
jute more remunerative, That geems
to be rather mysterious. Not only
that Cotton textile has been made
competitive in mternational market by
giving several incentives as cash sub-
sidies even for the import of cottom,
subsidies or other.financial arrange-
ments through Indian Cotton Mills
Federation, import entitlement and
many others Sir, in the Estimates
Committes Report for the year 1§73
78, in the Fortieth Report, it has been
said that 1t was strange that cash sub-
sidy to the extent of nearly 80 per cent
of the FOB value was given for cetton
textile even after devaluation De-
valuation was done with the expec-
tation that our commodities will have
a favourable market in international
competition But even after develu-
ation, subgidy was given to the extent
of 90 per cent That i& on record.
Here 1s the jute industry We find
that the Government 18 very much
eager to take the share of the poor
man’s money by putting extra export
duty I do not mind if they realise it
from the millowners or the jute
barons But what about proper prices
for the jute growers® Why are they
S0 hard hit? The other day when I
wag speaking on the Demands of the
Commerce Minustry, I read one press
report The press péople interviewed
some educated jute growers and given
their feelings This appeared mn the
Jugantar dated 4th March, 1974 It 15
in Bengali:
A AT T ANy WS |
AT A% ux 73 1 (qf 7T
fretiarsr e BT SPAT | =TerAT ATAR
46T T 77 q1E ok §3-grevd A9
817 qTEYT 4B | T AFT WiATRz T1E
Ty *fgw g (AW a2 fekt w2
Q% HAGTT AN Hy e L.

Before independence, it was known
to us that by selling 1 maundof
jute, we ussd to get 3 maundgof
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paddy Bven after independence
we used to get 24 maunds of
paddy But this year, by selling 2
maunds of jute, a person Lke Ralim
Sheikh, an old farmer of Sitalkuchi,
could not purchase even one maund
of paddy' It is a very pathetic picture
This 1s what bas been said by the
jute giowers to the pressmen I do
not want to quote the rest in Bengal
Qld Rahim Sheikh and others further
said, we understand that Government
will not do anything for us We
understand that the political leaders
will not do anything for us The
political leaders will only clamour
{or higher wageg for those who
are working in the factortes Let
us stop growing jute When the mills
will be closed, the polhitical leaders
-will come to realise their stand When
we will not grow jute and when there
will not be any surplue for export,
the Government of India wil come to
1ls senses when we will lose Rs 300
crores, of foireign exchange!” This 18
then feeling

The spirit of the resolution 18 worth
noting The poor people who grow
these agricultural commodities have
to purchase the esseptial commodities
like pulses cloth edible o1, etc In the
eastern region, jute 1s grown, but 1t 1s
short in foodgraine wedible oils, cotton,
and other things All these things
they have to purchase at fantastically
high prices As a result, their mser-
1es need no further explanation to the
Government I would sumply appeal
to the Government that 1n view of this
polrey decinon we have taken, as I
quoted earlier from the Plan Docu-
ment II don’t allow these poor people
10 be exploited more Don't allow
another famine in the eastern region
where the jute-producing arees are
Somewhere near famine conditions
have started Because of these low
prices, people have no money to pur-
chase their essential needs In the
coming months—Jure and July—
what will be the condittion, God only
knows You must come to the help
Of these poor growers to come out of
their miseries, whatever hag been done
I the past. 1 you go on calculating
°n & very :ational basis, for ‘the lest
20 or 23 years, In ‘West Begal at the
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time of partition, the jute-giowing
arcas were to the extent of 27 lakh

16 hrs,

3oz

acres Now 1t 1s 12 lakh acres Of
these 12 lakh acres extra 93 lakh
dacles

o1 €ven 1oughly one million
acres have been conveited from paddy
to jute What 1s the result? You are
getting more foreign exchange But
these people are getting less money
Kindly consider this If you are not
In 4 position to give them a fair price,
then jute production will be completely
stopped The total jufe production in
0Jdr country s to the extent of 80 lakh
bales in the last year According to
a forecast of the Jute Development
Committee the production this year
Wwill be hardly 60 lakh bales In the
future vears 1t wall go down in tus
way and untmately we will lose the
caiming of foreign exchange niw
earned by this commodity Kind'y
conuder the pangs and mmeries of
the jute growers and give them a re-
munerative price Justice was not
docne to them in the past Dury g
the last 20 to 28 years the jute Erowers
have lost to the extent of Rs 1,500 to
2 000 crores for not getting a remune-
rative price for their produce in rela-
tion to the other essential commodi-
ties After fixing that remunerative
piwce you supply them essential com-
modities hike o1l, rice kerosene and
other daily requirements, maintaining

the parity of prices of those essential
commodaties

With these words I would gppeal
to the hon Minister to take certan
steps a urgently as possible {g relieve
the <ufferings of the jute growners
Otherwise a revolution will take
place which I cannot szay here very
loudly But look to the writmgs on
the wall Something 1s brewing from
which there 1s no escape, if we fail to
take coriective steps immediately

SHRI RANABAHADUR SINGH
(Sidh1) Mr Chairman, I sm m full
agieement with the intention of the
Resolution, which 18 under discussion
All the six or seven points mentioned
here appear to be most necessary and
the sooner these points are attempted
to be brought about the better it
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would be for the country. But I fail
to understand as to how this whole
exercise is to be attempted. The Re-
suiution says:-

“the Government should re-cast
its policy with regard to prices and
agricultural production..”

All that I want to say in this respect
is, it appears to me to be absolutely
impossible. Whatever might be the
recasting of the policy, if the exec-
utive machinery that would carry out
the policies remainsg the same, these
would be Utopian dreams.

As I look at it, the present situation
that obtains in our country is g strange
one. When we look towards agrieul-
tural production, the whole attitude
of the Governments has not changed
since the time of the British period
when the commodity committees were
formed. If you would recall, the
commodity committees were formed
merely with a view to increasing the
production of those goods in this
country which would feed the mills
of Nottingham and Birmingham, With
this object they were spending crores
of rupees. If we set apart g vast
amount from our plans and budgets
1o increase the production of grains in
our country, the approach is the same.
The approach is that the production
must go up. It is not to be exported
to any other country, but it has to be
pul into a buffer stock so as to be able
to meet the needs of the urban part
of our population.

I feel, herein this Resolution should
have also taken into consideration the
possibilities of changing this attitude.
In this respect, I have a suggestion to
make that whenever an attempt is
made either to increase the produe-
tion specially on the farm front or an
attempt is made to have an equitable
distribution of foodgraing or other al-
lied commodities which are basically
necesgary to all the people, whether
they are in urban or in ruaral areas,
there should be a method evolved
wherein the apathy of the civil
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servants towards giving thegse bagic
services to the people who are least
able to help themselvs has to change,
This is a big task, It is not so
easily done. It is because the whole
attitude of the civil service today
has been alienated from the main-
stream of our country. Theirs is =&
fixed cadre; theirs is a fixed pay;
theirs is a fixeq life which they keep
before them. They have the lcast
amount of necessity to see whethore
the job they are given is done in a
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proper spirit. I am sure that on
paper, the job is done. It is this
difference between the paper and

the spirit that is causing this hard-
ship. For this, the only possibility
that appears in the context of things
is that the people themselves sheuld
sumehow be involved in the task that
is purely in the field of civil servant.
Unless this is attempted, unless some
mechanism is evelved by which this
is possible, all these big pious hopes
are rather frivolous.

Then, if we take the exact number
of the civil servants we have in this
country and, on the other hand, if we
have a look at the vast amount of
population which they are supposed
to deal with and serve, the ratio is
tremendously great. ‘Without
blaming the people as such. the civil
servants as guch, it js physically im-
possible for one man the Collector of
a district, to look to the needs of 7-8
lakhs of people in a district. The
bureaucratic red tapes are involved in
it. There is hardly any need to men-
tion about that. Unless this country
takes 5 fresh look at the whole af-
fairs, unlesg this country is willing
to move head of the present arrange-
ment, all the effortg in the socialistic
field are going to be absolutely nul-
lified.

Whepn this effort is thought abowt,
when this exercise is attempted, one
thing that must not be lost sight of is
that even today, in our villagey the
people ag such are not mentally reedy
or their genius is not suited to this
method which is galled democracy
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by majority, Invariably, with your
background in the rural areas, Sir.
you know that since the inception of
the gram panchayat laws in the rural
countryside, since the time when 11
members of g gram panchayat were
able to overrule 9 members, if there
were 20 members in a gram pancha-
yat, it is from that date that this law
apples to the villages that we have
the broken villages op our hand. If
we look to the time when there were
panchayats operating in all the
villages, in our country, much before
democracy might have been known
in Europe, then wWe can see that the
panchayats of the villages, at that
{ime, were able to look after their
needs, They were probably more
sucialistic in their approach than what
we have today in the name of ad-
ministrative set-up and that was pos-
gible because, at that time. the pan-
chayats operated on a rule of con-
sensus which we have lost. So, all
that I seek to add to this Resolution
18 this. The objectives are good;
they are perfect; but if they have to
be achieved, it should be added on
that the present administrative ma-
chinery should involve the people on
the basis of consensus to carry out
thege needs.

st wew wqe  (afmmer)
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DR. RANEN SEN (Barasat) Mr.
Chajrman, Sir, I want to say a few
words in support of the Resolution
moved by my hon friend, Shri
Madhu Limaye. Though there may
be some scope to improve this
Resolution here and there, by and
large, the same has brought out threp
main pointg—the remunerative prices
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for the agriculturists, availability of
essential commoditieg and thirdly, the
people ghould get the essential com-
modities cheaply, Thess are the thres
Tnain ideas that are present in  this
Resolution.

Now, in the first instance, Govern-
ment hag no price policy Thig anas
been pioved Since Independence,
Government had no price policy be-
cause the Government had no control
over production or distribution Here,
the Government which cannot control
production or distribution cannot, ob-

viously control the prices ‘Today,
anybody can get away with any
prices that he lhikes to charge on a

customer Take for example Delhi, or
the mllage side or take the case of
Culcutta Kerosene, coal, cigaretles,
biris or anything is available for any
price  Even 1n Delhi, from gne area
io annther the prices differ There-
forc what I say 1s that Government
has no price policy It had no price
poliev also and there 12 no price policy
also now There is an orgamsation
known as Bureau of Pricing and
Costing I do not know  what 15 the
function of thig Bureau We are told
that 1p regard to medicines the
Bureau hag published a report In
which the p1ice on costing of certain
medicines has been found But, has
that report been made available to
Members of Parlament? No Sir, Has
the Government acted on the basis of
that report” No Sir, Reports pile up
in the offices Therefore, all these or-
gamsations hike the Bureau of Costing
and Pricing are of no use  Take
for example the Agriccultural Prices
Commusmon It has spoken about
wheat, rice and other things But
what about jute? Sir, you come
from Bihar, I come from Bengal
There are Members who hail from
Agsam and Orissa. These are the four
States which produce jute. This year
the jute-growers have been complete-
ly massacred at the altar of the Gov-
ernment, Price policy and the greed
of the jute mill magnate. In our
Partg in Calcutia, the name of the
Planning Commisgion has become a

Agricultural
Production (Res.)
commussion of Dhar-dhare, They
have joned Dhar and Dharia and
called it the Dhar-dharia commission.
This is the Joke going around in cer-
tain areas mn Calcutta,

314

THE MINISTER OF PLANNING
(SHRI D P DHAR)- He can udd
Sen io it

DR RANEN SEN: Let him take it
as a jJoke. There 13 no malice in 1t.
What I am saying 18 that at present
anybody can charge any price and
gnt away because Government have
ny price policy and have no control
over production, The bulk of the
essential commoditieg 1s produced mn
the industrial sector today, but cer-
tain people care two hoots for tlus
Government or their decrees or dic-
tate When the cotton textile mulls
wie asked to produce 25 per cent
standard cloth, they said that they
were not going to produce 1t  But
what did the Government do® Ulti-
mately, Government increased ‘*he
ptice <0 much that pow the poor wall
hase to pav 30 plus 20 per cent mnre
or a total of 50 per cent more

In regmg to essential commodities,
it 1s said that there 15 a scarcity in the
maiket and there 1s scaraity in he
country. But is it really so” Is
there any real scarcity in the country
or in the market? If I can pay RS
20 1 can get a kG of Dalda. So there
18 no absolute scarcity, but there 18
only relative scarcity. The same
1s true of many other things also But
what ig the policy of Government in
this regard?

For instance, the Hindustan Levers
produce Dalda. Mr. Dhar should know
that ip the Kanpur unit they started
prepauing margarine which could be
easily mixed with butter The
ptice of margarine was Rs 13  per
kg and that of Dalda Was 9,
So. they stopped producing Dalda
and switched over to the production
of margarine But what did Govern-
ment do? They did nothing. Ultimate-
1y, the workers struck work in Kanpur
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and said that they must pioduce
Dalda and not margarine Ultimately,
the UP Government wag forced to
ccmpel the firm to start producing
Lalda instead of margarine The
workers went to the manager’s office
and said after banging hig table
‘Would you agree to produce Dalda or
nuct’ and ultimately, the Arm was
foiced to produce it

Agam, Government have developed
a gap for exporting certain essential
commodities of which the country 1s
starving The poor people and espe-
cially the village people are the
worst suffrers m thig  regard 1
might mention here that there 13 a
movement only to export rice and
wheat and other things, which one
can undeistand, but even to export
drugs out of the country Even the
urban people do not get the essential
drugs what to talk of the poor peo-
ple 1n the willages But Government
have got 5 fad and they want to per-
mt certain firms, mostly foreign firms
to produce drugs m India and export
them outside They get only Rs 15 cr
20 crores this yay per year whereas
the drugs coulg have been made
available cheap to the people in India
for our poor and middle class people
in particular What I woulg hke to
stress 18 that Government have got
ne price policy and no control policy
So that the big industrialists are able
te go on doing whatever they like,
and Governments decrees or dictate
are never listened to by them with the
result that Government are absolute-
ly incapable of controlling the prices

Therefore, this Resolution which
says that essential articlegs of con-
sumption should sell at 1} times the
tost of produetion, including transport
charges, taxes and profits is very
timely

lagtly, since you have rung bell,
1 am remindeq of the speech made by
Shr1 Daschowdhury in which he re-
lated the condition of the jute growers
It 18 knowp to everybody that this
year the jute growers have learnt
the object lesson of their life There
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13 a movement 1n Bengal, everywhre,
in which all sections of people from
Congress to all other political parties
have come to the conclusion that it
18 not worth growing jute. Already
propaganda 13 going round among
the peasanty, ‘Do not grow jute, rather
grow paddy At least we will be
able to eat something’,

Therefore it 15 high time the Plan-
ning Mimster reviewed the pricing
and control policy Let him think
again not only n  regard to taking
over certal, basic mndustres that pro-
duce essential commodities but also
the distnbution of certain easential
commoditieg and articles Otherwise,
the whole country 1s going to rums

The last word I want to say is this
The rallway strike 13 coming, it 18
definitely coming One of their basic
demands is cheap shops wherein grain
and all other essential commodities,
four or five items have to be supph-
ed If this 15 not done, the rallway
wor kers followed by other workers
aie going tu stiike and the whole
countty will be 1 a chaotic condition

for which the Government of India
should thank only themselves and
nobody else

1637 hrs

MOTION RE CONTEMPT OF THE

HOUSE

MR CHAIRMAN  The Minister
of Parhiamentary Affairs to move &
Motion

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI K RA-
GHU RAMAIAH) Before I move the
Motion, I would like to state the facts
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